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Supreme Court   [3] 

Central Organisation for Railway Electrification v. ECI SPIC SMO MCML (JV) a Joint Venture Co., 
(Sanjiv Khanna, C.J. and B.R. Gavai and Sanjay Kumar, JJ.), 2025 SCC OnLine SC 3320 

Twinkle Vinayak v. Vishal Verma, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 
3321 

Vinit Agarwal v. Union of India, (Sanjiv Khanna and Bela M. Trivedi, JJ.), 2022 SCC OnLine SC 
2583 

  
Allahabad High Court   [3] 

Chander Pal Singh v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine 
All 13918 

Sanjay Rai v. State of U.P., (Rajesh Singh Chauhan and Abdhesh Kumar Chaudhary, JJ.), 2026 
SCC OnLine All 13917 

Tauqeer Raja Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 13919 
  
Bombay High Court   [26] 

Aditya Birla Health Insurance Co. Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 
SCC OnLine Bom 3728 

Ajeet Madhukar Mulay v. Abhyudaya Coop. Bank Ltd., (Sharmila U. Deshmukh, J.), 2026 SCC 
OnLine Bom 3716 

Anil Dhirajlal Ambani v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 
SCC OnLine Bom 3732 

Anil Dhirajlal Ambani v. Union of India, (S.V. Gangapurwala and R.N. Laddha, JJ.), 2022 SCC 
OnLine Bom 12142 

Dhiraj Tarun Nandeshwar v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 
3719 

Fork Media Group (P) Ltd. v. Centralized Processing Centre, (B.P. Colabawalla and Amit S. 
Jamsandekar, JJ.), 2025 SCC OnLine Bom 6525 

Ganesh Sudhir Kharade v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, 
JJ.), 2026 SCC OnLine Bom 3722 

Himesh Foods (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 
Bom 3727 

Khusharav Builders (P) Ltd. v. Commr. (CGST), (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 
OnLine Bom 3725 

Lilavati Kirtilal Mehta Trust v. HDFC Bank Ltd., (Somasekhar Sundaresan, J.), 2026 SCC OnLine 
Bom 3723 

Mohd. Atiqur Rehman v. State of Maharashtra, (Vrushali V. Joshi, J.), 2026 SCC OnLine Bom 3720 
Nirmala Narayan Deshmukh v. State of Maharashtra, (Vibha Kankanwadi and Nandesh S. 

Deshpande, JJ.), 2026 SCC OnLine Bom 3734 
Prajakta Prafulla Lad v. Maharashtra University of Health Sciences, (Anil S. Kilor and Raj D. 

Wakode, JJ.), 2026 SCC OnLine Bom 3731 
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Rama Industries Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine 
Bom 3726 

Ramakant Sidram Jadhav v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine 
Bom 3718 

Rashidbaig Aghabhaig Mirza v. State of Maharashtra, (Y.G. Khobragade and S.M. Ghodeswar, JJ.), 
2026 SCC OnLine Bom 3733 

Saleem Patel v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 3717 
Samir N. Bhojwani v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine Bom 

3713 
Sanjay Nathalal Shah v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine 

Bom 3724 
Sanjiv Manoharlal Sethi v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine 

Bom 3714 
Sau. Shaila Keshav Wakale v. Sau. Sunanda Anil Karale, (Abhay S. Waghwase, J.), 2026 SCC 

OnLine Bom 3715 
Selvakumar Vethamonickam Nadar v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 

SCC OnLine Bom 6523 
Shikshan Prasarak Mandal v. State of Maharashtra, (Vibha Kankanwadi and Nandesh S. Deshpande, 

JJ.), 2026 SCC OnLine Bom 3729 
Sikkim Ferro Alloys Ltd. v. CBDT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC 

OnLine Bom 6524 
Silverwater Metals & Minerals (P) Ltd. v. Bank of Baroda, (Anil S. Kilor and Raj D. Wakode, JJ.), 

2026 SCC OnLine Bom 3730 
Yashwant Sahakari Soot Girni Ltd. v. Hitesh Manohar Bang, (Vrushali V. Joshi, J.), 2026 SCC 

OnLine Bom 3721 
  
Calcutta High Court   [32] 

Alok Barman v. Arijit Barman, (Sabyasachi Bhattacharyya, J.), 2026 SCC OnLine Cal 6289 
Amrita Biswas v. Ronendra Chowdhury, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 SCC 

OnLine Cal 6288 
Anarul Haque, In re, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 6297 
Aritra Roy, In re, (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 6303 
Bajaj Allianz General Insurance Co. Ltd. v. Saanvi Samanta, (Biswaroop Chowdhury, J.), 2026 

SCC OnLine Cal 6304 
Bappa Das, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6296 
Biswambhar Bose v. State of W.B., (Ananya Bandyopadhyay, J.), 2026 SCC OnLine Cal 6294 
Boon Realtors (P) Ltd. v. Julien Educational Trust, (Sabyasachi Bhattacharyya and Supratim 

Bhattacharya, JJ.), 2026 SCC OnLine Cal 6305 
Dharam Chand Chowdhury v. Seemashree Construction Co. (P) Ltd., (Aniruddha Roy, J.), 2026 

SCC OnLine Cal 6306 
Gopal Krishna Mukerjee v. LIC, (Krishna Rao, J.), 2026 SCC OnLine Cal 6313 
H.M. Construction & Co. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 

6312 
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Haldia Development Authority v. Haldia Water Services (P) Ltd., (Hiranmay Bhattacharyya and 
Biswaroop Chowdhury, JJ.), 2026 SCC OnLine Cal 6287 

Ibha Das v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 6299 
Jabbarul Sk. v. State of W.B., (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026 SCC OnLine 

Cal 6290 
Jyoti Shaw v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 6309 
Krishna Kumar v. Union of India, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6292 
Manojit Jana v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 6302 
Megaa Trade Co. Ltd. v. Commr. of Customs, (Smita Das De, J.), 2026 SCC OnLine Cal 6315 
Priyamvada Devi Birla v. Ajay Kumar Newar, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 

6307 
Ram Sakal Mahato v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 6317 
Rehan Suleman Mansuri v. Union of India, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6291 
Ria Das v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 6298 
Sankar Banik v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6314 
Shantanu Manna v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 6316 
Shreekant Sonkar v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6308 
Sohan Minerals & Mining Co. (P) Ltd. v. SAIL, (Debangsu Basak, J.), 2021 SCC OnLine Cal 4404 
Sonamoyi Barman v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 6301 
Subham Patwa v. Union of India, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6293 
Sudhir Kumar Kanungo v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 

6295 
Susovon Adhikary v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 6300 
Vindhya Industries (P) Ltd. v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 6310 
Vindhya Industries (P) Ltd. v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 6311 

  
Chhattisgarh High Court   [4] 

Bhupendra Kumar Sahu v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine 
Chh 10623 

Mahendra Barle v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 10620 
Rikhiram Banjare v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 

10622 
Vinod Korva v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 10621 

  
Delhi High Court   [11] 

Ajay Singh v. State, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del 4625 
Ashok Kumar Pal v. Enforcement Directorate, (Madhu Jain, J.), 2026 SCC OnLine Del 4622 
Aswath Reddy N. v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 4623 
BDR Builders & Developers (P) Ltd. v. Mahamaya Exports (P) Ltd., (Subramonium Prasad, J.), 

2026 SCC OnLine Del 4626 
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BDR Buildtech (P) Ltd. v. Mahamaya Exports (P) Ltd., (Subramonium Prasad, J.), 2026 SCC 
OnLine Del 4627 

Daya Ram v. Dayawanti, (Sanjay Kishan Kaul and Indermeet Kaur, JJ.), 2013 SCC OnLine Del 6643 
Dayawati v. Shis Ram, (Hima Kohli, J.), 2015 SCC OnLine Del 14812 
Khuram Parvez v. National Investigation Agency, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 

SCC OnLine Del 4624 
Nisha Ray v. CBSE, (Mini Pushkarna, J.), 2023 SCC OnLine Del 8890 
Sanjeev Tiwari v. Vijay Kumar Tiwari, (N.B. Krishna, J.), 2026 SCC OnLine Del 4628 
Somya Goel v. State (NCT of Delhi), (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine 

Del 4629 
  
Rouse Avenue District Court   [1] 

CBI v. Manisha Sanjay Waghmare, (Ajay Gupta, Spl. Judge), 2026 SCC OnLine Dis Crt (Del) 23 
  
Gauhati High Court   [18] 

Abdul Malek v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3758 
Abul Sheikh v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3760 
Foiz Ahmed v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3756 
Hiramati Baishya v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine 

Gau 3769 
Jahera Begum v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine 

Gau 3767 
Kago Tade v. State of A.P., (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026 SCC 

OnLine Gau 3761 
Kamal Das v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3755 
Lalchawimawia v. State of Mizoram, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 3762 
Mafiz Ali v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3759 
Mohd. Ismail Hussain v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 3764 
Nur Mahammad v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3754 
Sandeep Agarwal v. State of Mizoram, (Michael Zothankhuma, J.), 2026 SCC OnLine Gau 3763 
Santanu Bhatta v. State of Nagaland, (Manish Choudhury, J.), 2026 SCC OnLine Gau 3771 
Shahiton Bibi v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine Gau 

3766 
Taj Uddin v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3757 
Uday Shankar Kuri v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC 

OnLine Gau 3765 
Usha Rani Das v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine 

Gau 3768 
Zothanpari v. State of Mizoram, (Michael Zothankhuma, J.), 2026 SCC OnLine Gau 3770 
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